
 

 

 

 

 

 

 

The Tripura Biological Diversity Rules, 2006. 
(As Amended upto 1st Amendment dt. 9th July, 2011.) 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



 

 

























Tripura Gazette, Part-I, July9, 2011,A...D.

GOVERNMENT OF TRIPURA
DEPARTMENT OF FOREST

'~: F 8( 31)A1For-WL/98/Part-II/9266-436 Dated, Agartala, the 23rr: June, 2011.

NOTIFICATION

!n exercise of power conferred by sub-section (1) of Section 63 of the Bioloc.cal Diversity
':"ct 2002. the Governor is pleased to make the following rules to amend the Tripura Biological
J;verslty Rules, 2006, namely;

1. Short title and commencement.

\1) These rules may be called the Tripura Biological Diversity !Zules (First
Amendment),2011.

(2) They shall come into force with effect from the date of their publication in
the Official Gazette.

Amendment of Rules 11 (i) .~,

In sub-rule (i) of rule 110f the Tripura Biological Diversity Rules', 2006 for the words
. 'Chief Wildlife Warden" the words "Chief Wildlife Warden or any officer not below the rank of
Chief Conservator Of Forests" shall be substituted.

By order of the Governor,

Arup'ratan :::,arma
Addl.Becretary to the.
Government of Tripura.


